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CENTRAL ADMINISTRATIVE TRIEBUNAL

PRINCIPAL BENCH, NEW DELHI

CP NO. 372/2002 IN
QA NO. 1494/2002

This the 9th day of September, 2002

~ v

HON’BLE SH. KULDIP SINGH, MEMBER (.J)
HON’BLE 8H. S.A.T.RIZVI, MEMBER (A)

Smt. Krishna Kumari Gupta and another
(By Advacate: Sh. H.S. Mainee)
Versus
1. Ms. Sheilja Chandra,
: Chief Secretary,
‘Govt. af NCT of Delhi

Delhi Govi. Secretariat
Delhi. /

2. Sh. Narender Prasad /
Director and Secretary, S
Directorate of Training and ’
Technical Kducation
Muni Mava Ram Marg,

Pitam Pura, //
New Delhi.
3. Smt. Aarti Kapur

Principal

Amhedkar Institute of Technolagy,
Shakarpur,

Delhi-1100092.

ORDER (A1)

S By h. Kuldip Singh, mMember (J)

Applicant has filed this CP alleging violation of the

orders passed on 31.5.2002 in 0A-1494/2002 whereby taking into

account submission made by the ocounsel For annlicant, =s  an
interim measure, 1t was gdirected that the services of the

applicant may not be terminated unless the candidatss daly
selacted hy the LLP.S.C. are made availahle. This order was
sarved upon the respondants. Thereafter, respondents passsd
an  oarder dated 3.6.2002 whareby they had kept the termination
oraer in  abeyance.  Applicant filed this CP alleging that
after passing of interim order applicant had Jjoined service
and he is attaending his duties but still his salary is  mot

rE)emased,
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2. In our view @ Far the purnose of non-pavmant of salury je
eﬁnm&rneq, that cannot bhe directed in the CP hecuase that waes
not directed. in the judgment delivered in- the QA. Az sush,
there iz no wilful or contumacious disobedience of the order
passed hy  this Tribunal particularly so hecause vide mréer

dated 31.5.2002 the Tribunal had directed the department that

the order of termination he kept in ahevance. I applicasts

Chave  a grievance with regard to the non-pavment of salary,

thaey have to file a fresh oA, if they are so advised, dnee

het lie and the same is dismissed,
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